06.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - 11

HON"BLE MR. JUSTICE VIBHU BAKHRU
HON”BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS _MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON?BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt._webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
38 FAO(OS) (COMM)-39/2025 BALCORP LIMITED ARPAN WADHAWAN
CM APPL. 13762/2025 V/s M/S GANGA RAM BRIJ MOHAN

CM APPL. 13763/2025

OTHER DETAILS OF ADVOCATES:

ARPAN
WADHWAN(MONUKUMARADVOCATE@GMAIL.COM)(9899662697)(PETITIONER)
SHIVEN(SHIVENKHURANA@ GMAIL.COM)(0)(RESPONDENT)


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�

06.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 38

HON"BLE MR.JUSTICE YASHWANT VARMA
HON"BLE MS.JUSTICE REKHA PALLI
HON"BLE MR.JUSTICE C.HARI SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in
anand.pinani@dhc.nic.in
cmpraveenkumar.dhc@gov. in

:;Irflll\\nllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
1 CM APPL. 13074/2025 LALIT SHARMA AND ORS LALIT SHARMA, SUMIT MISRA, Listing Remarks:
CM APPL. 13122/2025 V/s UNION OF INDIA AND ORS SARTHAK KATYAL, INSAAF DUGGAL, |AT 02:30 P.M.
In W.P.(C)-10363/2021 ASHISH, AVADH BIHARI KAUSHIK

(Disposed off case)

OTHER DETAILS OF ADVOCATES:
M C PREMI(MEHARCHANDPREMI@GMAIL.COM)(9818121512)(PETITIONER)

SOUTH DISTRICT, GOVT OF NCT OF DELHI(DCSOUTH@HUB.NIC.IN)()(RESPONDENT)
ROUSE AVENUE DISTRICT COURT BAR
ASSOCIATION(EXECUTIVE.RABA@GMAIL.COM)()(RESPONDENT)

BAR COUNCIL OF DELHI(BARCOUNCILOFDELHI@REDIFFMAIL.COM)()(RESPONDENT)
UMESH JOSHI(ADVUMESHJOSHI@GMAIL.COM)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT)

SUMIT MISRA(ADVSUMITMISRA@GMAIL.COM)(9871166013)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ANIL SAPRA(ANIL@SAPRACO.COM)(9999993385)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

DUGGAL AND CONCIATES(LAWYERDUGGAL@GMAIL.COM)(9999234874)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT)

ASHISH (ASHISHCHANDRA339@GMAIL.COM)(9540557294)(PETITIONER)

AVADH BIHARI KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT)


https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:anand.pinani@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�

06.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 38

DIVISION BENCH-111
HON"BLE MR.JUSTICE YASHWANT VARMA

HON"BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME |OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
107 W.P.(C)-8857/2019 H.C. BOKEN AND ORS. L R KHATANA AND
V/s UNION OF INDIA AND ORS. ASSOCI

OTHER DETAILS OF ADVOCATES:
L R KHATANA AND ASSOCI()(9811303050)(PETITIONER)


https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�

06.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-VI

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

akhil .saxena@dhc.nic.in

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

:\Tll.zlll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
52 W.P.(C)-13387/2024 MAHBOOB KHAN AND ORS VAIBHAV KUSH
CM APPL. 55929/2024 V/s UNION OF INDIA AND ANR

OTHER DETAILS OF ADVOCATES:

VAIBHAV
KUSH(VAIBHAVKUSHADV@GMAIL.COM)(9910654321)(PETITIONER)
UNION OF
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)


https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�
https://forms.gle/k1o4ruPqPt5hgFQJ9�

06.03.2025

COURT NO. 15

SUPPLEMENTARY CAUSE LIST

HON"BLE MR. JUSTICE SAURABH BANERJEE

TO JOIN VC :

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

prakash.aggarwal@dhc.nic.in

ITEM
NUMBER

FOR DIRECTION ON OFFICE NOTE

23 W.P.(C)-6617/2008
CM APPL. 12689/2008

CASE NUMBER

HIGH COURT OF DELHI
05.03.2025.

PARTY NAME

ALLAHABAD BANK
V/s G.K.KAUSHIK

OTHER DETAILS OF ADVOCATES:

REGISTRAR(LISTING)

ADVOCATE NAME | OTHER INFORMATION

MR.DINESH AGNANI,
RS SAINI, R S SAINI,
JAGAT ARORA


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9�
mailto:prakash.aggarwal@dhc.nic.in�

